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to Questions 76

Villages Connected by Roads

2803. SHR1 LAKHAN SINGH:
~ SHRI HARISHANKAR BHA-
.  BHRA:

—:-° SHRI ASHWANI KUMAR;

Will the Minister of RURAL DEVE-
LOPMENT be pleased to gtate:

(a) the number of villages in esc"h
State ang Union Territory which are
not connected by roads. and

{b) the nationa] average of length
of rcads per hundred square kilome-
tres and the States below this aver-
age? - ‘

' T

THE MINISTER OF STATE 1IN THp
MINISTRY OF RURAL DEVELOP-

MENT (SHRI HARI NATH
- MISHRA): (a) and (b):

State/UT S oz No. of villages not ~ Road length in kms#

. N connected by fall per 100 sq. Km, of
o AEEE T S (Provistonal)
1 2 3 4
1. Andhra Pradesh™ =75 "7, T 16559 Pk e 48,94
e. Asam. . .- . . ‘F.‘: . 103589 39.3¢4
3. Bihar. . U . ':,u'_':-'.:_ "y 7 48023 48.86
4. Gujarat . .{__k: =-‘-;::—Z; B 8484 28.08
5. Haryama . . - ‘ . 173 - 48.89
6. Himachal Pradesh -, ~9TA F . 10327 P 33-71
7. Jammu & Kashmir <~ T C 2784 5.46
8. Karnataka . . — "':' L.:i - 19150 - 56.7¢
9. Kerala . . . o . 242.24
10. Madhya Pradesh . -j« . . 56148 25.27
11. Maharashtra 25340 55-89
12. Manipur . . . . 1547 24.78
13. Meghalaya . L2094 20.08
14. Nagaland . . . . 338 38.47
15. Orissa . . . . . 53684 75.9
16. Punjab 176 90.34
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17. Rajasthan
18, Sikkim

t9. TamilNadu L=
0. Tripura & B TR P

‘g1, Uttar Pradesh

22, West Bengal

3. Andaman & Nicobar
24. Arunachal Pradesh

g5. Ghandigarh

26. Dadra & Nagar Haveli
e7. Delhi

28. Goa,Daman & Diu . .
e9. Lakshadweep

go. Mizoram . - . .

g1. Pondicherry. - M.;. B T *

—— —- .- -

T ToraL

3 4
. . e7780 go.18
. 258 16.55
. . . 11195 87.43
e 9253 73.70
. . . o 103235 5420
. R1074 15850
. s -o 0 145 7-43
R T
. e 113.16
: T 43-99
. . « T 888.96
. . "7 32 157.15
. 4w e=T ¢ G
PR B 585 4.23
* . 35 441.46
426632 46.67

*Sounce: Basic Road Statistics of India 197g-80 brought out by the Tmmpoxt Research
Division of the Ministry of Shipping & Transport in January, 1982,

1Source : Annual Plan 1983-84 documents of States/UTs and Planning Commission.

Solo Selling Rights for Soft Drinks in
T "Aniad Premises

2804. SHRI ASHWANI KUMAR:
SHRI LAKHAN SINGH:
SHRI HARISHANKAR BHA.

BHRA:

Will the Minister of SPORTS bpe
pleaseqd to state,

(a) whether it is a fact that the
Modern Bakerieg (India) Limited a
public gector undertaking had agreed
to pay the required sum of Rs. 10
lakhs asked for by the Special Orga-
nisirg Committee for Asian Gameg for
the sole selling rights for soft drinks
in the ASIAD premises;

{b) whethey it is also a fact that
the gole rights were given to a private
sector enterprise, M[s. Pure Drinks

2Tien T

instead, which promised to pay Rs, 1§

lakhs but has actually paid leSS than
Rs, 10 lakhs; and

(¢c) if so0, the details thereof and
the reasong for givimg prefrence to a
private company and also for not se.
curing the full amount of Rs. 15 lakhg
from them?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI
BUTA SINGH). (a) No, Sir, _ "~ __

(b) and (t) For appointment as
gole official guppllerg of aerated water
for the IX Asian Games, 1882 the
following three parties approacked
the Special Ozganisiug commlttee



